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In this application u/s 19 of the Adwinistcative
Tribunals Act, 1935, the applicant has mainly prayed for
continuancs in ths Supervissry post »f H3G Gradz IT in the

Postal Departmant,

TR

. The lzarnzd counsel for the partizs agrae that the

applicant's case is fully covered by @ da2cision randarad by
the Bangalore Bench of the Tribunal in the case of Sut
Le i'lquu. Jacou L Othais \// Utll o of Indis L Others Lt:'-n'lr+‘3'21

hlgher

in 1993(3) SLJ GAT 5147 The issue 15 vhether thz/selection

o

“grada for which an employeze b2comzs eligibls aftev 26 y2ars

of service y b2 denizd to thos? whio had sa2curad promotion
2arlier on merit basis under the L/3 quote and hava not
completad 23 years of szrvice, The iz3suz has beazn squarely
dealt with in the dzcision cited supra, which was followad
by the Frincipal Bench in OA no, 177/93 decided on 17.5.94
and Jaiéur Bench in OA no, 113793 decidzd on 19,3.94, We
the:efore, allow this application with thz fnllowing
diractions to the resspondents,
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the applicant, vho is seniar in Gradz-Il, by virtue

i) In iaplementing the BCR schamz, ths ca
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of his pranetion against L/G merit guota, canpared
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pificials promotad to Grads IT ander

9
CTEP scham2, shouls be considersd for promction
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to Gradz III in zcale k. 1300-23500 in his turn

as p=r his szniority, Wh“nﬂV‘r hiz erstwhils juniors
in Grada2 II are considerzd for promotion to Grede III
by virtue of having completed 26 years of szrvice in
the basic grede, without insisting on the applicant
completing the minimun prascribed y2ars of sirvice

in the basic grade, All other conditions of BCR
scheme axczpt the length of service will howzver b
applicable while considering his promotion to

Grade 11I.

ii) Consazquently, in casz th2 &pplicant is found
suitable for such promotion, he shall be prenotsd
to Grade III w,2.f. the date his erstwhile juniors
werz prémztzd frow Grede II to Grade IIT with all
consacuantisl henefits including szniority and
arrcars of pay and allowances fron such detes, He
shiould elso e put on supsrvizory duties dep

on his seniority,

iii)The BCR schanw should be modified suitsbly to
protect the interest of the officials liks the
aprlicant for his promotion from Gradz II to Grads IIT
iv) Ths above directions shall b2 complied within

& period of four months from the date of rsezipt of

& copy of this order,

2y

v) In the conspacius and circumstances of the cas
the request of the spulicant for grant of interest
on the acrcars of paymaznt, as dus, and cost of

»

applicetion i3 rejzcted,

[

o The MA no.!373/94 for condonation o»f dzlav is

also allowad,
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